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The 25™ November 2025
No.-P.A.-01/V.M.(Session)-01-03/2025-837—The following order of the Governor of
Bihar dated the 25.11.2025 is hereby published for general information :

“In Pursuance of the provision of rule 9(1) of the Rules of Procedure and
conduct of Business in the Legislative Assembly, I, Arif Mohammed Khan,
Governor of Bihar, hereby fix the 02.12.2025 as the date on which the election of
the Speaker of the Bihar Legislative Assembly shall be held.

Patna, Arif Mohammed Khan,
The 25.11.2025 Governor of Bihar.”
(Rajesh Kumar)

Additional Secretary to Government.

3refteres, AAfAaTery gsuned,
fagrR, ge1 aRT yaIfera vd gfsal

fagR TToTe (3rATenRur) 1735-571+10-St0r0dol|
Website: https://egazette.bihar.gov.in




